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National Front Government or the prev10us 
Government, top officials harass their subor
dinate employe86. E~her they take bribe or 
if their subordinate do not work according to 
their wishes, they are transferred to far flung 
areas.and ~ is happening with the employ
ees belonging to weaker sections OIl a very 
large scale. I have received many such 
complaints. 

MR. SPEAKER: Mayawatiji, don't de
liver sppech but put question. 

KUMARI MAYAWATI: Sir the Govern
ment frames rules and regulations to protect 
the Government employees from putting 
them into any diffiCUlty or loss, so I would like 
to know from the hon. Minister whether steps 
would be taken by the Government to put 
those rules and regulations into practice so 
as to provide benefit to the Government 
employees, practice so as 10 provide benem 
to the Government employees, particularly 
theemployees belonging to weaker sections 
of the society? 

PROF. MADHU DANDAVATE: Mr. 
Speaker, Sir, I would like to tell the han. lady 
Member that if there is any complaint against 
any departmental head that he IS not inves
tigating the case properly, I think the com
plaint should be made to the Minister con
cerned and the Minister will definitely Inter
vene into it. If the head of the department has 
committed any mistake, I would like to as
sure the han. Member that the matter would 
also be investigated. If there IS any complaint 
against any Minister, that can be madetothe 
han. Prime Minister. 

SHRI HARI KEWAL PRASAD: Mr. 
Speaker, Sir, through you, I would like to 
know from the han. Minister whether Shri 
Malhotra has wr~ten any letterto him regard
ing that i.mportant issue to which the hon. 
Member has drawn the attention of the House 
and whether the Minister proposes to get it 
Investigated? 

PROF. MADHU DANDAVATE: Shri 
Malhotra is habituated to write large number 

of letters. So it is not easy to recollect any 
particular letter, but I would surely find out 
whether any letter on this issue has come to 
me. Through I have got this very bad habit of 
replying to each and every letter. Therefore, 
I would surely take action, H necessary. 

SHRI K.D. SUL TANPURI: I come from 
a hill area.lwould liketo seek some informa
tion with reference to the question raised 
here regarding the transfer of officials within 
two-three months of their posting. The people 
who are transferred from Himachal Pradesh 
to Delhi, Lucknow or Punjab are allowed to 
stay there for many years but nobody is sent 
to Himachal Pradesh in their place. I would 
like to have clarification from the hon. Minis
ter in this regard. 

PROF. MADHU DANDAVATE: As per 
the convention in respect of transfers, wher
ever transfers become necessary, only those 
people who have been at a particular place 
for a longer time are transferred at the first 
instance. If any person has any complaint 
that he or she has been transferred or that 
efforts are being made to transferthem, then 
they themselves should air their grievances 
to the concerned Ministry. I would like to give 
an assurance that such injustice would not 
occur. 

[English) 

Recruitment to the Post of Director 
General, ICFRE 

*453. SHRI P. NARSA REDDY: Will 
the PRIME MINISTER be pleased to state: 

(a) whether recently an advertisement 
was made for recruitment to the post of 
Director General, ICFRE (Indian Council for 
Forest Research and Education), Dehra Dun; 

(b) If so, the qualifications prescribed 
for the post; and 

(c) the criteria adopted for calling the 
candidates for interview? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE
VELOPMENT (PROF. M.G.K. MENON): (a) 
Yes, Sir. 

(b) and (c). A Statement is laid on the 
table of the House. 

STATEMENT 

The qualifications prescribed for the post 
of Director General, ICFRE were as under: 

(1) For Foresters:-

(i) An Officer of the Indian Forest 
Service having completed 25 
years service with reference 
to the year of allotment and 
serving at or not below the 
level of Chief Conservator of 
Forests/Additional Chief Con
servator of Forests In a State. 

(ii) Should have worked In For
estry Research Establishment 
for a period of at least 3 years. 

(iii) Should not be more than 55 
years of age on 1.1.1990. 

(2) For Scientists:-

(i) First Class Post Graduate 
Degree in Forestry, Botany, 
Agriculture or other related 
Sciences or equivalent or First 
Class Bachelor's Degree in 
Engineering or Technology 
from a recognised Universityl 
Institution: 

(ii) Total 30 years experience in 
Forestry Research/Forestry 
Education (25 years in case of 
candidates having Doctorate 
degree) which would include 
Administrative experience for 
at least 5 years; 

(iii) Should not ordinarily be more 
than 50 years of age on 
1.1.1990. 

Desirable Oualification:- Doctorate in For
estry or other re
lated sciences. 

The above crneria were followed in 
calling candidates for interview. 

SHRI P. NARSA REDDY: Mr. Speaker, 
Sir, in the statement laid on the Table of the 
House, two categories have been shown. 
Forthe post of Foresters, 25 years of service 
and a minimum qualification of Chief Con
servator of Forests or Additional Conserva
tor of Forests is required. And for the second 
category, that is, for Scientists, 30 years 
experience in research and preferably Doc
torate degree with five years experience is 
~equired. I want to know from the han. Min
ister whether he has side-tracked these 
prescribed conditions in calling the candi
dates for interview, who do not come within 
the purview of this, ij so, on what grounds? 

PROF. M.G.K. MENON: Sir, there are 
qualifications which are laid down as de
scribed by the han. Member. And these have 
been the criteria adopted for calling the 
candidates for interview for these particular 
posts. 

SHRI P. NARSA REDDY: The Director 
General's post is farthefirst1ime being taken 
up by the Government for appointment. My 
humble question through you is whether the 
hon. Minister would be fair and try to see that 
the best in the country is selected and there 
will be no discrimination between the north 
and the south. Candidates coming from the 
south are being ignored. 

PROF. M.G.K. MENON: I can certainly 
assure the hon. Member through you Sir, 
that our intention and effort is to get the best 
possible person for this jo~. Furthermore we 
do not believe in any discrimination-north, 
south, east or west. It is an Indian who would 
be selected, who will be eminently suited. 


